$~104 to 108
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ O.M.P. (COMM) 301/2023

GUJARAT STATE FERTILIZERS & CHEMICALS LTD.

..... Petitioner

Through:  Mr. Dayan Krishnan, Sr. Advocate

with Mr. Rishi Agrawala, Mr. Kunal

Vyas, Ms. Niyati Kohli, Mr. Sukrit

Seth, Mr. Pratham Vir Agarwal,
Advocates.

VErsus

M/S GAIL (INDIA) LTD. ... Respondent
Through:  Mr. Vivek Kohli, Sr. Advocate with
Mr. Somiran Sharma, Ms. Sanjana
Sharma and Ms. Bhavya Bhatia,
Advocates.

+  O.M.P. (COMM) 302/2023
GUJARAT STATE FERTILIZERS & CHEMICALS LTD.

..... Petitioner
Through:  Mr. Dayan Krishnan, Sr. Advocate
with Mr. Rishi Agrawala, Mr. Kunal
Vyas, Ms. Niyati Kohli, Mr. Sukrit
Seth, Mr. Pratham Vir Agarwal,
Advocates.
Versus

M/S GAIL (INDIA) LTD. ... Respondent
Through:  Mr. Vivek Kohli, Sr. Advocate with
Mr. Somiran Sharma, Ms. Sanjana
Sharma and Ms. Bhavya Bhatia,
Advocates.
+ O.M.P. (COMM) 303/2023
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Seth, Mr. Pratham Vir Agarwal,
Advocates.

VErsus

M/S GAIL (INDIA) LTD. ... Respondent
Through:  Mr. Vivek Kohli, Sr. Advocate with
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+  O.M.P. (COMM) 304/2023
GUJARAT STATE FERTILIZERS & CHEMICALS LTD.

..... Petitioner
Through:  Mr. Dayan Krishnan, Sr. Advocate
with Mr. Rishi Agrawala, Mr. Kunal
Vyas, Ms. Niyati Kohli, Mr. Sukrit
Seth, Mr. Pratham Vir Agarwal,
Advocates.
Versus

M/S GAIL (INDIA) LTD. ... Respondent
Through:  Mr. Vivek Kohli, Sr. Advocate with
Mr. Somiran Sharma, Ms. Sanjana
Sharma and Ms. Bhavya Bhatia,
Advocates.

+ O.M.P. (COMM) 305/2023

GUJARAT STATE FERTILIZERS & CHEMICALS LTD.

..... Petitioner
Through:  Mr. Dayan Krishnan, Sr. Advocate
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with Mr. Rishi Agrawala, Mr. Kunal
Vyas, Ms. Niyati Kohli, Mr. Sukrit
Seth, Mr. Pratham Vir Agarwal,
Advocates.

Versus

M/S GAIL (INDIA) LTD.
..... Respondent
Through:  Mr. Vivek Kohli, Sr. Advocate with
Mr. Somiran Sharma, Ms. Sanjana
Sharma and Ms. Bhavya Bhatia,

Advocates.
CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
% 18.12.2024

List on 19.12.2024 at 10:00 AM.

SUBRAMONIUM PRASAD, J
DECEMBER 18, 2024
hsk
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